IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards

NOT READY Certified Copy Applications

Date :

29.06.2026

Case No.

1 |P.K.RATH |44858/2026(29.06.2026  |WP(C)/19331/2014 [10 | c |
2 |s K sAHU 144859/2026(29.06.2026 |WP(C)/14538/2026 |10 | c
‘3 e ‘44861/2026‘29.06.2026 ‘MACA/481/2022 ’10 ‘ ‘c ‘
4 |SARAT SWAIN |44862/2026(29.06.2026 |MACA/481/2022 10 | c |
5 |BK SENDHA |44872/2026(29.06.2026  |ABLAPL/6201/2026 [10 | c |
6 |s c pasH |44874/2026(29.06.2026 |WP(C)/15855/2015 |10 | .
7 | BISWAL 144875/2026|29.06.2026  |WP(C)/24322/2022 |10 | SR
'8 |S BISWAL 144876/2026|29.06.2026 |WP(C)/24322/2022 |10 | SR
9 |p coas 2 144877/2026|29.06.2026 |WP(C)/30062/2022 |10 | SR
10 |R SAMAL 144878/2026(29.06.2026  |CONTC/4722/2025 |10 | u |
11 |B K SWAIN 144879/202629.06.2026 |[WA/560/2025 0| u |
12 |B K SWAIN 144880/2026(29.06.2026 |WA/558/2025 0| u |
4.00,
13 |S K SAHOO 44881/2026(29.06.2026 |WP(C)/32440/2025 |10 i:iﬁggad U
copy
3.00,
14 |S K SAHOO 44882/2026(29.06.2026 |CRLREV/1108/2025 |10 3giﬁigad U
copy
4.00,
15 |S K SAHOO 44884/2026(29.06.2026 |CRLMP/576/2026 |10 i;$ﬁggad U
copy
16 |M LAKHUA 144885/2026|29.06.2026 |WP(C)/14903/2026 |10 | o
17 |M LAKHUA 144886/2026|29.06.2026 |WP(C)/15019/2026 |10 | o
18 |A MOHANTY 144887/2026(29.06.2026 |RVWPET/62/2026 |10 | o
19 |D BISWAL 144888/202629.06.2026 |FAO/285/2026 0 | o
20 |D BISWAL 144889/202629.06.2026 |FAO/284/2026 0 | o
21 |D BISWAL 144890/2026(29.06.2026  |[FAO/379/2026 0| v
22 |D BISWAL 144891/202629.06.2026 |FAO/281/2026 0| v
23 | SAHOO 144892/202629.06.2026  |CRLMC/8/2025 110 | U
24 |J P KAR 144893/2026(29.06.2026  |CRLMC/811/2026 |10 | v
25 |B TRIPATHY  |44894/2026|29.06.2026 |ABLAPL/7110/2026 |10 | o




26 |B TRIPATHY  [44895/202629.06.2026 |ABLAPL/7097/2026 |10 | R
27 |U CHHOTARAY [44897/2026/29.06.2026 |WP(C)/19073/2026 |10 | v
28 |A.K.BARIK 144899/2026(29.06.2026 |MACA/568/2024 0| c |
29 |M R ROUTRAY [44901/2026|29.06.2026 |WA/868/2025 0| c |
30 |TR DAS |44911/2026 29.06.2026 |ABLAPL/7103/2026 |10 | c |
31 |KSHITISH 144914/2026 29.06.2026 |ABLAPL/7091/2026 |10 | c
32 |RC MALLICK  |44917/2026|29.06.2026 |WP(C)/8412/2024 |10 | c |
33 |M s BEHERA  |44925/2026|29.06.2026 |CRLA/119/2010 0 | u |
34 |MN MOHANTY  |44927/2026|29.06.2026 |ABLAPL/7086/2026 |10 | c |
35 |A K MOHANTY |44928/2026|29.06.2026 |CRLMC/4096/2023 |10 | v
36 |S C BISWAL  |44930/2026|29.06.2026 |CRLREV/312/2009 |10 | u |
37 |J BEHERA 144933/2026|29.06.2026 |[RVWPET/442/2023 |10 | SR
38 |J BEHERA 144934/2026|29.06.2026 |[RVWPET/465/2023 |10 | SR
39 |L SRHOO 144935/2026 |29.06.2026 |FA0/500/2018 0 | SR
140 |T BAG 144936/2026|29.06.2026 |WP(C)/20783/2018 |10 | SR
41 |T BAG 144937/2026|29.06.2026 |WP(C)/20749/2018 |10 | SR
42 |B.B.PATTANAIK |44938/202629.06.2026 |CRLMP/761/2026 |10 | c
143 |T BAG 144939/2026(29.06.2026  |[WP(C)/20784/2018 [10 | o
144 |S K SWAIN 144940/2026 29.06.2026 |FAO/35/2023 0 | CH
45 |K C SAHOO 144942/2026[29.06.2026 |0JC/3306/1986 |7 | CH
46 |J RANI 144943/2026[29.06.2026 |0JC/2023/1986 |7 | CH
47 |k NAYAK 144949/2026 29.06.2026  |ABLAPL/7157/2026 |10 | CH
48 |G.JAYASINGH [44950/2026(29.06.2026 |CMP/885/2026 0 | c
49 |K NAYAK |44951/2026(29.06.2026  |ABLAPL/7159/2026 |10 | o
50 |S N GAYA 144952/2026[29.06.2026 |ABLAPL/7080/2026 |7 | CH
51 |K NAYAK 144954/2026(29.06.2026  |ABLAPL/7162/2026 |10 | o
52 | K MOHANTY [44957/2026(29.06.2026 |CRLMP/1576/2025 [10 | oo
53 |S N MISHRA  [44958/2026/29.06.2026 |ABLAPL/7115/2026 |10 | o
54 |R.K.MOHAPATRA [44962/2026|29.06.2026 |CRLMC/2258/2025 |10 | c |
55 |N C SINHA 144964/2026(29.06.2026  |[WP(C)/33465/2025 |10 | SR
56 |P C DAS 144965/2026(29.06.2026 |[WA/566/2025 0| u |
57 |S K BEHERA  |44966/2026|29.06.2026 |WP(C)/17190/2026 |10 | u
58 |M NAYAK 144967/2026(29.06.2026  |[WP(C)/12793/2026 |10 | u |
59 |s C DAS 144968/2026(29.06.2026  |ABLAPL/4170/2026 |10 | S
60 |T. K. NAYAK |44972/2026|29.06.2026 |[WP(C)/19050/2026 |10 | c |
61 |T. K. NAYAK |44973/2026|29.06.2026 |WP(C)/16621/2026 |10 | c |
62 |T. K. NAYAK |44974/2026|29.06.2026 |WP(C)/19034/2026 |10 | c |
63 |K.K.NATH 144975/2026|29.06.2026 |WP(C)/18905/2026 |10 | c |
64 |P. PUNYOTAYA |44976/2026|29.06.2026 |WP(C)/18826/2026 |10 | c |
65 |P. PUNYOTAYA |44977/2026|29.06.2026 |WP(C)/18390/2026 |10 | c |
66 |J DEHURY 144978/202629.06.2026  |MACA/787/2007 0 | c
67 |B. SAMAL 144979/2026|29.06.2026 |WP(C)/18908/2026 |10 | c |
68 |J DEHURY 144980/202629.06.2026  |MACA/773/2007 0 | c |




69 |P. K. JENA  |44981/2026|29.06.2026 |WP(C)/17692/2026 |10 | c |
70 |KSHITISH 144982/202629.06.2026 WP (C)/23909/2024 [10 | c |
171 |J.SAHOO 144986/2026(29.06.2026  |[WP(C)/19216/2021 [10 | c |
72 |S.K.SUNDARA |44987/2026/29.06.2026 |WP(C)/19216/2021 |10 | c |
‘73 R AR ‘44992/2026‘29.06.2026 WP (C) /12688/2023 ‘10 ‘ U ‘
74 |s BARIK 144993/202629.06.2026 |WP(C)/15836/2011 |10 | .
75 |M R SAHOO 144994/2026(29.06.2026 |[0JC/7469/1997 0| v
76 |M R SAHOO 144995/2026(29.06.2026 [0JC/7469/1997 0| v
77 |D SWAIN 144996/202629.06.2026 WP (C)/8259/2008 |10 | v
78 |A MOHANTY 144997/2026 29.06.2026 |ABLAPL/8967/2021 |10 | .
79 |K R SAHU 144998/2026[29.06.2026  |WP(C)/321/2014 |10 | o
80 |D K NAIK 144999/2026(29.06.2026 |[WP(C)/15637/2017 |10 | CH
81 |A SUNDARAY  |45000/2026|29.06.2026 |CRLA/489/2023 0 | SR
82 |M R SAHOO |45001/2026 |29.06.2026 |ABLAPL/2899/2016 |10 | SR
83 |M R SAHOO 145002/2026|29.06.2026 |ABLAPL/2903/2016 (10 | SR
84 |P K JENA 145003/2026 |29.06.2026 |MATA/48/2020 0 | SR
85 |P K PATRI 145004/2026 |29.06.2026 |0JC/14605/1997 |10 | SR
86 |A K MOHANTY |45005/2026|29.06.2026 |FA/194/1982 0 | SR
87 |D SAMAL 145006/2026|29.06.2026 |[WP(C)/15134/2010 |10 | SR
88 |A S PATRA 145007/2026|29.06.2026 |[WP(C)/12126/2024 |10 | SR
89 |G ROUT 145008/202629.06.2026  |[WP(C)/18604/2010 |10 | SR
90 |J P KAR 145009/202629.06.2026  |CRLMP/718/2026 |10 | o
91 |H s PANDA 145010/2026 [29.06.2026  |WP(C)/4339/2026 |10 | CH
92 |H s PANDA 145011/2026 29.06.2026  |WP(C)/31875/2024 |10 | CH
93 K S SAHU 145012/2026 29.06.2026  |WA/330/2026 0 | CH
‘94 AR ‘45013/2026‘29.06.2026 WA/366/2026 ’10 ‘ ‘U ‘
95 |A T NAYAK 145014/2026[29.06.2026  |WP(C)/17688/2026 [10 | o
96 |K DAS 145015/2026 29.06.2026  |CRLMC/2276/2025 |10 | CH
97 B K DAS 145016/2026 29.06.2026 |[WP(C)/19231/2026 |10 | CH
98 |M R SAHOO 145017/2026 29.06.2026  |CRLMC/3434/2025 |10 | CH
199 M R SAHOO 145018/202629.06.2026  |CRLMC/2910/2025 |10 | o
100 |S K BEHERA  |45019/2026|29.06.2026 |CRLMC/1570/2024 |10 | o
101 |J P KAR 145020/202629.06.2026  |CMP/1135/2025 0 | o
102 |J P KAR 145021/2026|29.06.2026 |WP(C)/19188/2026 |10 | o
103 D K NAIK 145022/202629.06.2026  |CONTC/2622/2026 |10 | v
1104 |C SAHU 145023/202629.06.2026  |ABLAPL/5915/2026 |10 | v
1105 |C SAHU 145024/2026(29.06.2026  |ABLAPL/6235/2026 |10 | S
106 |S K BISWAL  |45025/2026|29.06.2026 |WA/3174/2024 0| S
1107 |R SAMAL 145026/2026(29.06.2026  |[CMP/990/2026 0| u |
1108 [P K DAS 145027/2026(29.06.2026  |CONTC/5572/2025 |10 | u |
1109 [P K DAS 145028/2026(29.06.2026 |[0JC/2689/2002 0| u |
110 [P K DAS 145029/2026(29.06.2026  |[RSA/318/2023 0| u |




|Total

11198

SHAKTI
111 | kR paTma 4503072026 (29.06.2026  |CRLMC/4901/2025 |10 U
SHAKTI
112 | vkar paTma [45031/2026(29.06.2026  |CRLMC/4647/2025 |10 U
113 |G JAYASINGH |45032/2026|29.06.2026 |WP(C)/30250/2025 |10 | v
114 |G JAYASINGH |45033/2026|29.06.2026 |ABLAPL/7140/2026 |10 | v
1115 |S DHIR 145034/202629.06.2026  |CRLMC/1577/2026 |10 | o
116 [B DAS 145035/202629.06.2026  |CMP/1852/2025 110 | U
117 |S P SAMANTA |45036/2026|29.06.2026 |CRLMC/1771/2026 |10 | v
118 |B DAS 145037/2026(29.06.2026  |[WP(C)/16697/2026 [10 | .
119 [B. N. SAHU  [45038/2026/29.06.2026 |ABLAPL/7118/2026 |10 | .
120 |A MOHANTY 145039/2026 29.06.2026 |ABLAPL/6968/2026 |10 | R
DOCUMENT
AVAILABLE
IN DMS,
121 M R SAHOO 45040/2026(29.06.2026 |ABLAPL/17693/2016 |7 count veg U
TO BE
PAID

N I C (Software Team)




